Name of the Corporate Debtor: Rajesh Estates and Nirman Private Limited; Date of Commencement of %Illj{nlzt:)ezré}—O?)—ZOZS; List of Creditors as on: 20-03-2026; Name of IP: ; Process Number: 1; Last 5 digitof registration

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of Summary of Claims Received Summary of Claims Admitted Amount of Amount of Claim Amount of Claims  Details in Annexure

Creditor . . . Contingent Claims Not Admitted under Verification (Only PDF)
No. of Claims Amount No. of Claims Amount % Share in Total

Amount of Claims
Admitted

1 Secured financial 0 0 0 0 0.00 0 0 0 Annexure 1
creditors belonging
to any class of
creditors

2 Unsecured financial 216 3212359610.40 208 1879527258.77 4.46 0 1348511103.74 35015861 Annexure 2
creditors belonging
to any class of
creditors

3 Secured financial 23 37864977682.48 20 35390539465.89 83.94 0 1976486105.53 0 Annexure 3
creditors (other than
financial creditors
belonging to any
class of creditors)

4 Unsecured financial 12 2726376873.51 10 2290405958.04 5.43 0 435970914.96 0 Annexure 4
creditors (other than
financial creditors
belonging to any
class of creditors)

5 Operational creditors 0 0 0 0 0.00 0 0 0 Annexure 5
(Workmen)

6 Operational creditors 45 91635563.04 44 64646960.03 0.15 0 27862281.95 181422 Annexure 6
(Employees)

7 Operational creditors 14 483498197 13 366723002.35 0.87 0 107258444.65 9516750 Annexure 7

(Government Dues)

8 Operational creditors 28 563542676.17 25 324261329.17 0.77 0 253375193.41 664320 Annexure 8

(other than

Workmen and
Employees and
Government Dues)

9 Other creditors, if 7 10523951609 2 1845899979 4.38 0 2352981 0 Annexure 9
any, (other than
financial creditors
and operational
creditors)

55466342211.600 42162003953.249 4151817025.2399 45378353
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